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CEN RAL ADMINISTRATIVE TRIBUNAL 

LLAHABAC BENCH ALLAHABAD 

Ori inal Application No: 631 of 1993 

Mun a Lel & ors. 	 Applicants. 

03rsus 
Union of India & ors. 	 Respondents. 

Hon ble Mr. nah -Jraj Din, Member-Judicial 
Hon ble Mr S,Uas Gu ta Member-Administrative 

(Jut gement By Hon  le Mr. Meharaj Din, 

This is th application seeking the relief 

to the respondents to 

nnexure-1 in Group ID' 

Postal department. 

appoint the to sous directio 

app icant as per 

IV employee in th 

2. 	The appli 

Halwai 13rel and c 

Badaun vide Memo 

of the department 

or class 

nts were engaged to work as 

es IV employee by 1103 

ted 16.12.1983. On c 

canteen of Badaun po 

osu re 

t office, 

Master 

the services of the aoplic 4-It came to an end, upon 

h the applicant submitted representation which 

replied vide nnexwe A-1 which reads as under:- 

: I am surprised to note that 
t ere area departmental officials working in 
the so called departmental canteen. It is 
somewhat mysterious that a small iplace like 
Budaun has got a departmental ce.teen while 
on the other hand, important tow s like Bare-
illy and oradabad are having co-operative 
canteen o ly. These employees should be 
absorbed s class IV th or in equivalent 
position ithoildany further delay. In case 
the SPos s not in a position to absorb them 
they may es transferred to neighbouring 
division ike Bareilly and Muradabad." 

3. 	In pare 4 of the Counter Reply, the respond- 

whi 

was 

Para No 

ents have stated that ore of the applicant namely 

Monne Lal was ordered to join his duties 1  who joined 

his duties in the afternoon of 19.12.1990. Again the 

canteen where the applicants were werkin was closed 

dcwr on 23.3.1993, as such they are put ff duty" 



since) the respondents still are prepared to engage 

them on vacancies available in the future so there 

remains no controvetsy to be decided further. 

4. 	The applies 

stage with a direct.). 

in the employment as 

either at eadeun or 

district. There wil 

Member—A. '  

Allahabad Dated; 30. 

/iv/ 

tion is disposed of at 

on that the applicants 

per commitment made i 

somewhere in the neigh 

1 be no order as to cos 

.1993 

admission 

be engaged 

Annexure—Al 

wring 


